| TEM NO 4 Court No. 3 SECTI ON XI'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).21029-21030/2008

(From the judgenent and order dated 30/05/2008 in WA No. 53/2005
& WA No. 54/2005 of The H GH COURT OF GAUHATI AT AGARTHALA)

MOUM TA PCODDER Petitioner(s)
VERSUS
I NDI AN O L CORPCRATI ON LTD. & ANR. Respondent (s)

(Wth appln(s) for rectification of order passed earlier,permssion to
pl ace addl. documents on record, PERM SSI ON TO FI LE LENGTHY LI ST OF
DATES and prayer for interimrelief and office report ))

Date: 07/04/ 2010 These Petitions were called on for hearing today.

CORAM :

HON BLE MR JUSTI CE ALTAMAS KABI R

HON BLE MR JUSTI CE CYRI AC JOSEPH

HON BLE MR JUSTI CE SURI NDER SI NGH NI JJAR
For Petitioner(s) Pradi p Ghosh, Sr. Adv.
Manoj , Adv.
Apar na Si nha, Adv.
Abhijat P. Medh, Adv.

Parag P. Tripathi, Sr. Adv.
H K. Puri, Adv.

Priya Puri, Adv.

V. M Chauhan, Adv.

S. K. Puri, Adv.

For Respondent (s)

P. K. Goswam , Sr. Adv.
Rajiv Mehta , Adv
M. A Henry, Adv.

SS 55555 5F5S

UPON hearing counsel the Court nade the foll ow ng
ORDER

Let this matter stand adjourned till 22nd April, 2010,
at 2.00 P.M when this Bench shoul d be reconstituted for
further hearing of the matter.

(Ganga Thakur) (Jugi nder Kaur)
PS to Registrar Court Master



